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Novsinb8r13,19ai;and

(b) I  ao, tlw lamadial alapB taksn pro- 
poaadtobataiwnloractfythttinalfuctiontng 
ofDOA?

THE MMSTER OF STATE M THE 
M NISTY O F URBAN DEVELOPMENT 
(SHRIM. ARUNACHALAM); («0 Yas. Sir.

(b) Govwimwnt has diracted DDA to 
sat lip an allieisnt grisvanoa radrassal 
machinsiy undar Vm  aupaivision of a sanior 
CommisBionar to ensuw that a l complaints 
relating to alotmant of housas and p te  ara 
prompt^ daalt with. The pnUams facad by 
tha alottteae in gatting piompt indmalion of 
flat alatntant and in maldng paymant ara 
baing addcwaad by DOA in anumbarof 
raoant inatnidions isauad tolha Housing 
VWngs DDA has baan instructad to pay at­
tention to tha qualiiy of oonstruction. Tha 
VigUanca W it« of DDA invaatigatas ra- 
poitad casaa of alagad ooiruption.

b yLD JLL .a iK iK A .L

3327. SHRI HARM PATHAiC W il tha 
PRIME kimtSTER be ptaasd to state:

(ajwhathartha LD.P.L and HAL have 
baannmninginlossaa toralongtima;

(b) the anwunt paid to during tlw 
last five years from Drug Price Equisation 
Account;

(o)wh8

(d) if ao. the d a t ^  thereof;

(a)lhaiablity 
each of them; and

in the

(Q tlia balance recoverable from them 
aa on data?

THE MMiSTER OF STATE M THE 
MINISTRY OF CHEMICALS AND FER TL- 
IZERS(DR.CHMTAMOHAN):(a)l>PLhas 
been running into loaaea for the last aeveral 
years. HAL has been earning miginalproBta 
sinoa 1987-88 and the net profl of the 
company in 1990-91 is Rs 79.00 bMs.*

(b) During tha period of 198641, the 
aggragale payment made to DPL and HAL 
from Drug Price EquKsation Account was 
about Rs. 5.00 cnres and Rs. 1.32 croras 
respectively.

(c) and (d). The aocount is being sctud- 
msad and the iniarmalion wll be bid on the 
Table of the House, as soon as possUs.

(e)and(Q.AsondaletheUbny against 
M/k IDPL and PAL has been worited out at 
Rs. 396.26 lakhs and Rs. 36.66 lakhs re- 
apectively. Both the companies have not 
paid luiy amount to the Govenunent and the 
entire amount of labiHy is focoverabla from 
them.

SelacUon of Contractors by Chandigarh 
AdmlnistrHon

3328. SHRIPAWAN KUMARBANSAL: 
WUtheMMstercf URBAN DEVELOPMENT 
bepleaaedtostale:

(a) the norms folowed fay the Chandk 
gaih Administialian far aalactfon of con- 
atractorstoexeculevariousmaiorciviworia;

(b) the paiticulais of the contractors 
selected for laying the instrastnicture Bw 
aewerago etc; end

(c)ttwdetailsoftheprocedurefoloMMd 
for this purpose including the date of the 
tender and the assignment of the works?

THE MMISTER OF STATE M THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a)Thsanfat- 
mant of contractors is ganaraly done by the
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Chandgarti Admn. in aoooidanoe with the 
nomts praacribad in ttw manual of ofdara of 
Pui4ab PWD. BftfVP.H. Branch. Hovmvw. 
ainea1969, lha nonns in raapact of bufldbigs 
androads, vwMka ware modMiadtothaaxtant 
that Ciass  ̂ oonlractore «wra alowad to 
tandarlbr woilcB only upto Rs. 50 lacs.and 
for iioifcsoosting Rs. 50 lacs, and above and 
dso for woifcs of apedai nature, the tender- 

uvare to be pre-quaWied.

Cl>) A list of contractors se ie ctsd^ 
quaHied for major civil vvoiks since 1989, is

enclosed at statement (I).

(e) As staled above, the pmoedun laid 
down in manual Olden of PUf̂ iyb PWIV 
B&R/PH Brwch are fbOowad for enlistment 
of contractors. Forbuidingsand loads works 
costing more than Rs. 50 lacs, and stove 
and wori(8 of spedaised nature ware 
awarded after pie-quaMication of the agen­
cies after giving wide pubBdfy in the prass. 
Thedetaasof the major civil wotksaMtaided 
since 1989 are given in the statement en­
closed at statoment-ll.
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